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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 394/2022

IN THE MATTER OF:
PUSHPENDRA KUMAR
...APPLICANT(s)
| VERSUS :

BLOCK DEVELOPMENT OFFICER, KADURA'

...RESPONDENT(s)

‘ INDEX
S. NO. PARTICULARS PAGE NO.
1. AFFIDAVIT OF PRINCIPAL SECRETARY/ ‘

ADDITIONAL CHIEF SECRETARY,
ANIMAL HUSBANDRY DEPARTMENT,
UTTAR PRADESH IN COMPLIANCE OF
ORDER DATED 19.11.2024 PASSED BY THE
HON’BLE TRIBUNAL

2. TRUE COPY OF GOVERNMENT ORDER '
NO. 1202/37-2-2024-5.(53)/2018 DATED 5TH
JUNE 2024 IS ANNEXED HEREWITH AND
MARKED AS ANNEXURE 1. '

3. . | ACOPY OF LETTER DATED 03.12.2024 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE 2.

4. A COPY OF LETTER DATED 28.10.2024 IS
ANNEXED HEREWITH AND MARKED AS

ANNEXURE 3.

THROUGH

. . BHAN PAL SINGH JADON
STANDING COUNSEL FOR THE STATE OF U.P.
* . EMAIL- bhanwar09jadon@gmail.com

DATE: 05.12.2024
PLACE:NOIDA



1960

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 394/2022

...APPLICANT(s)
 VERSUS
BLOCK DEVELOPMENT OFFICER, KADURA |
...RESPONDENT(s)

AFFIDAVIT OF PRINCIPAL SECRETARY/ ADDITIONAL CHIEF SECRETARY,
ANIMAL HUSBANDRY DEPARTMENT, UTTAR PRADESH IN COMPLIANCE OF
ORDER DATED 19.11.2024 PASSED BY THE HON’BLE TRIBUNAL

I, K.Ravinder Naik, aged about 59 years, S/o Sri Hukya Naik, posted as Principal Secretary,
Animal Husbandry Department, Uttar Pradesh, do hereby solemnly affirm and state as under:

. 1.1, K.Ravinder Naik, Principal Secretary, Animal Husbandry Department, Uttar Pradesh,
am fully conversant with the facts of the case and am competent and authorized to swear

the present Affidavit.

2. That in the present matter, the Applicant by way of the present application seeks judicial
intervention to ensure the enforcement of environmental guidelines and standards in Gaushalas

and slaughterhouses within District Jalaun. It calls for the provision of basic facilities and the
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implementation of pollution control measures in government-run
Gaushalas, along with the imposition of environmental compensation for

non-compliance.

. Additionally, the petition emphasizes the need for a ban on illegal
slaughterhouses and the enforcement of environmental norms in licensed
ones. To ensure accountability, the petition requests the formation of an
oversight committee to monitor and ensure compliance with these

measures.

. That the Hon’ble Tribunal in the present matter directed the Additional
Chief Secretary, Animal Husbandry Department, Uttar Pradesh to take
action to address the issues raised by the Applicant and file a report for
the same. The directions issued by the Hon’ble Tribunal are as follows:

“...48. We direct the State of Uttar Pradesh through Chief Secretary

and Additional Chief Secretary, Animal Husbandry Department,

Government of Uttar Pradesh.- '

(i) to explore the possibility of setting up and running of
gaushalas whichJcan accommodate 2000-3000 cows by Gram
Panchayats by identifying/allocating suitable grazing lands
available with Gram Panchayats for this purpose or seeking
expression of interest from NGOs, Societies/Farmers,
Associations/Unions of Farmers or Environmental/Social
Activists, Corporate Bodies for participation in setting up of
gaushalas which can accommodate 2000-3000 or more cows
and proper operation and maintenance of the same so as to
make the same self sustaining as far as possible or with
subsidy as per Ultlar Pradesh Government Schemes already

issued or with CSR funds by corporate bodies or by adopting
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~schemes successfully operating in other State(s) or following
model adopted by any of the NGOs, Societies/Farmers,
Associations/Unions of Farmers or Environmental/Social
Activists, Corporate Bodies,

(ii) to ensure l'mplementatibn of and compliance with the
Guidelines for Environmental Management of Dairy Farms
and Gaushalas issued by CPCB and Manual on Management
of Gaushalas issued by ICAR;

(iii) to ensure implementation of and compliance with the
recommendations made by the Joint Committee and the
Oversight Committee reproduced in earlier part of this order;
(iv) to review all Gaushalas/Nirashrit Goashray Sthals in the
State of Uttar Pradesh and close all Gaushalas/Nirashrit
Goashray Sthals which do not meet siting criteria, requirement
of land and infrastructure or are not complying with the
Guidelines for Environmental Management of Dairy Farms
and Gaushalas issued by CPCB and Manual on Management
of Gaushalas issued by ICAR and environmental norms,

v) suitably modify its policy to make Gaushalas/Nirashrit
Goashray Sthals permanent so that the tag of the same being
temporary /make shift arrangement does not prevent
compliance and justify noncompliance with the Guidelines for
Environmental Management of Dairy Farms and Gaushalas
issued by CPCB and Manual on Management of Gaushalas
issued by ICAR and environmental norms and to file report in

this regard within three months.

5. That in compliance of the above directions issued by the Hon’ble

Tribunal, the Deponent has taken the necessary steps as stated below.
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. That with regards to the setting up and running of Gaushalas, the

Government has sanctioned 543 large-scale cattle protection centres
with a capacity of 400 cows each (unit construction cost 160.12 lakh),
out of which 334 centres have been made operational. Furthermore,
the Department is also engaged in various activities to make these centres
self-sustaining by application of suitable measures such as the installation
of biogas/CBG plants and tileA production of various products from cow
dung and urine, including pots, diyas, incense sticks, cow paint,

vermicompost, Panchgavya, and golag.

. That it is further submitted that in collaboration with the National Dairy

Development Board (NDDB/NDS), a 5000-cow capacity cattle
protection center has been established at Tughlaqpur village in
Muzaffarnagar. Additionally, cattle shelter sites have been identified in
six other districts—Mathura, Lalitpur, Kanpur Nagar, Ayodhya, Gautam
Buddha Nagar, and Agra—for setting up CBG units with the assistance of
NDDB/NDS/MRID. The operation and management of both permanent
and temporary cattle shelters in rural and urban areas are being carried

out by local bodies and, under MoUs, by NGOs in 119 sites.

. That in Jalaun district, there are total of 415 Gausﬁalas, of which 2 are

run by NGOs, the rest are managed by Gram Panchayats/Urban Local
Bodies. With regard to the Goshrayas, 381 are temporary Goshrayas with
39,884 cattle, 7 Kanha Goshrayas housing 2,294 cattle, and 18 Kanji
Houses with 245 cattle. The district has 4 large-scale cattle protection
centres housing 2,359 cattle, making a total of 44,782 cattle protected
across the 410 Goshrayas. For better supervision of cattle shelter, CCTV

cameras have been installed in 285 Goshrayas in Jalaun. Additionally, in
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District Jalaun, a total of 09 large-scale cattle conservation centres have
been approved, out of which 04 are operational, and 05 new large-scale
cattle shelter centres are under construction. Land acquisition for the
construction of the new large-scale cattle shelters is underway. _

9. That according to the revenue records in the state, a total of 37,156.79
hectares of encroachment-free grazing land is available. On this grazing
land, the sowing of berseem and oats, and planting of hybrid napier grass
has been undertaken. The green fodder produced from the grazing land is

being supplied to the cattle shelters.

10.That for implementation and compliance with the Guidelines for
Environmental Management of Dairy Farms and Gaushalas issued by the
Central Pollution Control Board (CPCB) and the Manual on Management
of Gaushalas issued by ICAR, the State, through Government Order No.
2104(1)/37-2-2023 dated 30.08.2023, clarified that stray cattle shelters
are welfare-oriented facilities intended for the basic sustenance of stray
cattle, not commercial operations. Consequently, as per CPCB guidelines,
obtaining an NOC is not mandatory for setting up such shelters, unlike
dairy farms or commercial establishments. The directions issued by the
Government was in resonance of guidelines issued by the CPCB in July,

2020.

11.That regarding the establishment and management of temporary cattle
shelters (which are always removable), the local authorities will be
responsible for their management and operation. Specific tasks in line
with the government policy notified by the order dated 02.01.2019, and
the subsequent guidelines issued on 28.01.2019, the identification of land

and its levelling for cattle shelters, provision of drinking water, lighting,
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environmental management, and arrangements for the disposal of dead

cattle have been assigned to the relevant departments.

12.That in the context of the guidelines issued by the CPCB and ICAR, the

- environmental management measures for stray cattle shelters established

and operated in the state for the protection and care of stray cattle are

specified in government order No. 2104 / 37-2-2023 dated 30.08.2023.

The measures are stated as below:

(i)

(i)

Solid Waste Management:

Regular removai of cow dung should be carried out at each
Gaushala, and cleanliness of the floors must be ensured. The
areas around the Gaushala should also be cleaned to prevent
any unwanted odors. Bio-medical waste produced at tﬁe
Gaushalas (such as vaccine, empty medicine vials, syringes,
etc.) should be taken by the veterinary officer and disposed
of according to the guidelines of the Central Pollution
Control Board (CPCB) under the "Solid Waste Management
Rules 2016. Additionally, Cow dung and leftover fodder
produced at the Gaushalas shoﬁld not be drained along with

wastewater.

Water Waste Management:
Wastewater from cow urine, animal cleaning, and floor
washing should be collected in a pit and used for irrigation

in the pasture. The use of water for floor cleaning at the

‘Gaushalas should be regulated, and wastewater should be

disposed of in such a manner that it does not contaminate

-underground water. The floor of the Gaushala should never



(iii)

(iv)

\)
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- be slippery, as slippery floors pose a risk of slipping for the

animals.

Air Quality Management:

The shed should be ventilated and constructed along an east-
west axis to ensure the‘ humidity is appropriate and to
prevent the accumulation of gases like methane, carbon
dioxide, and ammonia in the Gaushala. The number of
animals in the shed should never exceed the shed's capacity.
A green belt should be developed around the Gaushala. The
arrangement for fodder, grains, etc., should be made
according to the guidance from Agricultural Science
Centers, Animal Husbandry Department, and the National
Dairy Development Board (NDIjB).

Siting Policy:

Gaushalas should be located at least 100 meters away from
residential complexes, health centers, hospitals, and schools.
It should also be ensured that the Gaushala is at least 200
meters away from ponds, lakes, and major water sources.
There should be at least 5 meters of distance be’twéen the
she;ds at the Gaushala, and a green belt should be developed

in between.

Other Points:
Fodder, clean drinking water, proper lighting, and well-
ventilated spaces should be available for the shelter of stray

cattle. Interlocking should be\installed at resting areas for the

W
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cattle at the Gaushala. Shade trees should be planted at the

Gaushalas to provide cows with areas for resting.

13.That with regards to the implementation of and compliance with the
recommendations made by the Joint Committee and the Owversight
Committee, it is humbly submitted before this Hon’ble Tribunal that
Government orders have been issued regularly for the protection of the
cattle in the Gaushalas during summer, monsoon, and winter, and
monitoring is also done by nominating nodal officers at the étate level
since 2019. Reports have been received from these officers, and
deficiencies as per the reports have been addressed. All Gaushalas are
equipped with the necessary infrastructure, including sheds, drainage,
vermi-composting, etc. It is ensured by the nominated nodal officers that
balanced feed and clean drinking water is available at all Gaushalas.
Temporary Gaushalas do not come under the guidelines set by CPCB and
ICAR. The standard operating procedure (SOP) for health checks and
treatment of the cattle has been set through Government Order No.
1202/37-2-2024-5 (53)/2018, dated Sth June 2024. Veterinary services are
regularly provided, and doctors are assigned for better treatment of cattle.
Regular health checks and treatments are being conducted at the
Gaushalas through mobile veterinary units. Sick or disabled cattle are

kept separately for special care.

True copy of Government Order No. 1202/37-2-2024-5 (53)/2018 dated
5th June 2024 is annexed herewith and marked as ANNEXURE 1.

'14.That it is additionally submitted before the Tribunal that Regular reviews
of stray cattle protection programs and Gaushalas have been carried out,

and monitoring of operations and management has been ensured through
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regular reports from designated nodal officers. The State Government,
through coordinated efforts of the Animal Husbandry Department, Rural
Development Department, Revenue Department, Panchayati Raj

\ Department, and Urban Development Department, has periodically
undertaken campaigns for the protection of stray cattle. Campaigns have
been initiated for the presérvation of all remaining unowned cattle
through Government Order No. 2562/37-2-2023-5(53)/2018 T.C.-5, dated
31.10.2023, and Government Order No. 1469/37-2-2024-5(53)/2018
T.C.-5, dated 04.07.2024.The Government continues to run various
campaigns for the protection éf stray cattle and Gaushalas, with the latest
éuch campaign ruhning from 7th December 2024 to 14th December 2024,
with a goai of fully protecting stray cattle.

15.To prevent road accidents, directi_ves have been issued under Government
Order No. 2102/37-3-2024-5(53)/2018 T.C.-5, dated 07.10.2024, for the
application of reflective radium collars around the necks of bovines
owned by livestock keepers in villages near highways. This measure aims
to reduce the risk of accidents caused by bovines wandering onto roads
during nighttime. Additionally, in light of the lack .of year-round
availability of green fodder, instructions for the use of silage (fermented,
high-moisture fodder) as an alternative have been issued under
Government Order No. 2145/37-2-2024-5(53)/2018 T.C.-5, dated
22.10.2024. The use of silage as fodder has been shown to yield positive
results for the health of protected cattle’s. Consequently; silage is being
adopted as a substitute for green fodder at cow shelter facilities to

improve the health of conserved bovines.

16.That with regards to the review of all the Gaushalas/ Nirashrit Goashray

Sthals, permanent or temporary Gaushalas are continuously being

h
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established for the protection of stray cattle in all districts of the state.
Gaushalas are not commercial enterprises but shelters as per the
guidelines issued by the CPCB in July, 2020, where the minimum needs

of protected cattle are met.

17.That it would also be appropriate to inform here that water samples from
areas within a radius of 500 meters around the 54 cow shelter sites
operating in District Jalaun were tested as per Letter No. 347/ST-
CDO/Miscellaneous/2023-24, dated 27.07.2023, issued by the Chief
Development Officer, Jalaun. The water testing report found that water at
none. of the locations was polluted. Furthermore, BOD (Biochemical
Oxygen Demand) and COD (Chemical Oxygen Demand) tests of all 54
" cow shelter sites were conducted, and the results were found to be within
permissible limits. These Gaushalas do not significantly impact the local
water and air quality, as confirmed by water testing reports from Jalaun
District, where no contamination was found. This has been corroborated
by the water testing report submitted by the Executive Engineer, Uttar
Pradesh Jal Nigam (Rural), Jalaun (Orai), vide Letter No. 2213/M-16/20,
dated 28.07.2i)23, which clearly indicates that there is no likelihood of
any adverse impact on the water or air environment in the district due to

the operation and establishment of destitute cow shelter sites.

18.That to ensure that the "temporary/makeshift arrangement” of
Gaushalas/Nirashrit Goashray Sthals does not hinder compliance with
CPéB and JCAR guidel@nes, Through the letter issued by the office of the
Director (Administration and Development), Animal Husbandry
Department, Uttar Pradesh, Lucknow, bearing number 3217/41-
2/NGT/2024-25, dated 03.12.2024, detailed guidelines have been issued

to all districts of the state for ensuring compliance with the order dated

h

v
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13.08.2024 passed by the Hon'ble National Green Tribunal. These gu1delmes aim to implement-
cOW protection and management in the stray cow shelters in accordance with enwronmental

regulations and to ensure compliance with government orders issued from time to time.

A copy of letter dated 03.12.2024 is annexed herewith and marked as ANNEXURE 2.

19.  That furthermore, through Government Order No. 2179/37-2-2024- -5(53)/2018 TC-5,

dated 28 October 2024, instructions have been issued for providing practical training to cow
caretakers/laborers Workmg in cow shelters regarding the upkeep, nourishment and management

of the cattle.

A copy of letter dated 28.10.2024 is annexed herewith and marked as ANNEXURE 3.

20. ~ That it is humbly submitted that for the compliance of the directions. issued by the
Hon’ble Tribunal, comprehensive instructions have been issued by the state government and
necessary st‘eps have also been taken to further ensure compliance with environmental norms and

the management of stray cattle in the state.

21. Hence, the present affidavit is being filed for the kind consideration and perusal of this
Hon’ble Tribunal.

22. 1 state that everythihg stated-above has been stated by me in my official capacity on and

derived from the official records and I state that nothing material has been concealed therefrom.

L

DEPONENT
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VERIFICATION

Verified at L daihow on this & Sa'day of December, 2024, that the contents of the

above affidavit from paragraphs 1 to 22 are believed to be true and correct to the best of

my knowledge and belief. No part of it is false and nothing material has been concealed

therefrom.
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